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fonger period as

the President may
direct. .

All requests for such permission are
examined with reference to well defined
criteria and decision taken after careful
consideration of all relevent aspects.
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Thefts in Chitra Gupta Road and Aram
Bagh, New Delhi

6749. SHRI P. ANTONY REDDY :
SHRI G. S. REDDI :

Will the Minister of HOME AFFAIRS
be pleased to state :
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(a) whether there have been a number
of thefts and burglaries from the houses
at Chitra Gupta Road and Aram Bagh
area in New Delhi recently ;

(b) whether it is also a fact that a
Police Station is located very near these
areas ; and

(c) the action taken to prevent such
incidents ?

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
(SHRI VIDYA CHARAN SHUKLA) :
(a) Only one case of theft was reported
to the Police from these areas during the
period 1.1.1969 to 31.3.1969. There was
no case of burglary during the same
period.

(b) Yes, Sir.

(c) Patrolling is being done intensively
in the area consisting of Chitra Gupta
Road and Aram Bagh.

Issue of Warrant of Tickets to Employees

6750. SHRI P. ANTONY REDDI :
SHRI G. S. REDDI :

Will the Minister of HMOE AFFAIRS
be pleased to state :

(a) whether it isa fact that Govern-
ment had announced in 1956 that a
warrant of ticket would be issued to the
Central Government employees under
the Home Leave Travel concession ; and

(b) il so, the reasons why the
warrants of tickets have not yet been
issued ?

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
(SHRI VIDYA CHARAN SHUKLA) :
(@) Yes Sir. It was stated in the
original orders introducing the scheme
of Leave Travel Concession to Central
Government employees that it was pro-
posed to make arrangements with the
Ministry of Railways for the issue of
special warrants or spécial tickets orders
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to enable the Government servants and
their families to whom these concessions
are admissible to purchase railway tickets
for the journeys at concessional rates.

fb) This was considered and it was
decided not to pursue the proposal hav-
ing regard to the fact that the issue of
special ticket warrants will involve consi-
derable additional amount of work on
the part of the Railways involving consi-
derable calculations and employment of
extra staff (especially since the Govern-
ment servants availing of the concession
are allowed to perform the journey to
home town and back by any mode of
travel and by any route.)

Installation of Radars during Forth

Plan
6752. SHRI RAMACHANDRA VEE-
RAPPA :
SHRI K. P. SINGH DEO :
SHRI HUKAM CHAND
KACHWALI :

Will the Minister of TOURISM AND
CIVIL AVIATION be pleased to state :

(a) whether it is a fact that eight
powerful radars are likely to be installed
in the country during the Fourth Plan
period ;

() if so, what would be the esti-
mated cost and capacity of each radar ;
and

(¢) by what time a final decision is
likely to be taken in the matter ?

THE MINISTER OF TOURISM
AND CIVIL AVIATION (DR. KARAN
SINGH) : (a) A scheme for installation
of ecight powerful storm-warning radars
along the east and west coasts of India
has been included in the draft Fourth
Plan of the India Meteorological Depart-
ment.

(b) The estimated cost of each
tadar is Rs. 17.46 lakhs. These radars
are capable of detecting and tracking
cyclones within a radius of 400 kilo-
meters.
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(c) One rader is likely to be instal-
led at Visakhapatnam during 1969-70. ‘A
decision on the installation of the
remaining seven radars will be taken
after the Fourth Five Year Plan alloca-
tion has been finalised.

Constrtiction of Bridges in Tripura
6753. SHRI KIRIT BIKRAM
DEB BURMAN : Will the Minister gf
SHIPPING AND TRANSPORT be
pleased to state :

(a) whether it is a fact that before
Tripura’s road system can become a
comprehensive, inter-linked and operable
net-work, at least ten major bridges are
required to be built ;

(b) if so,the steps so far taken in
that direction, the details of the pro-
gramme, if any, for the construction of
these bridges, indicating the location
thereof, and by what time these bridges
will be completed ; and

(c) the provision being made under
1969-70 plan and the Fourth Five Year
Plan for the purpose ?

THE DEPUTY MINISTER IN THE
DEPARTMENT OF PARLIAMEN-
TARY AFFAIRS AND IN THE
MINISTRY OF SHIPPING AND
TRANSPORT (SHRI IQBAL SINGH) :
(@) to (c). The information is being
obtained from the Tripura Administration
and will be laid on the Table of the
Sabha as soon as it is received.

Cases Pending in Judicial Commissioner’s
Court of Manipur and Tripura

6754. SHRI KIRIT BIKRAM DEB
BURMAN : Will the Minister of HOME
AFFAIRS be pleased to state :

(a) whether it is a fact that since
1962 at least a thousand cases relating to
Tripura have all along been pending with
the court of the Judicial Commissioner
of Manipur and Tripura ;

(b) if so, whether Government have
considered or are considering the question
of setting up a separate court of Judicial





